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’1. The Director ‘
Naval Science and Technological Laboratory (NSTL)
Vigyvana Nagar )

Visakap&tnam 530 G27.

|
|
’2. u The District Employment Officer

! Visakapatnam District Employment Exchange (Clerical)

Visakapatnam (A,P,)

| .
: o Respondents

- shri K. Nageswara Reddy
Shri V. Rajeswara Rao
Shri P, Naveen Rao

' Counsel for the Applicant
|..Counsel for the Respondents '~
' Counsel for the State of A,P, -

| Coram 3
The Hon'ble Justice Shri D.H. Nasir ‘= Vice Chalrman
- - Member (A)

' The Hon'ble Shri H. Rajendra Prasad

L , _
' (Order per Hon'ble Shri H. Rajendrn Prasad, Member (A))




(Ofder per Hon'ble Shri H. Rajendra Prasad, Member (a)) - |

| ' Reddy )
Heard Ms/Shri K. Nageswara / £or the Applicant(s},
| ’ "
Shri/Ms V, Rajeswara Rao  for the Respondents and- Shri :
: .
- P. Naveen Rao for the 3tate of A.P.

i
i The ordcrs ﬁassad by this Tribunal today in 0.4

‘ - |
No. 987/96 shall be complied with in this 0.A. as well.

A copy of the orders passed in Q.A. No. 987/96

shall be képt oen record of this file and also supplied :
- to the Respondents tc facilitate further actiocn. . '|
(He Rajend rasad) (DyH. Wasir)
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The Direector
Naval Science and Technological

Laboratory(NSTL)
Vigyana Nagar, Visakhapatnam=-27.

The Dist.Bmployment Officer,
Visakhapatnam Dist,BEnmployment Exchange

(Clerical) Visakhapatnam. A P
One copy to Mr. K. Nageswar Reddy, Advocate, CAT,Hyd.
One copy to Mr.V.Rajeswar Rao, AddAl,.CGS5C. CAT.Hyd.
One copy to Mr.P.Naveen Rao, Spl.Counsel for A.P.Govt,CAT.Hyd,
Oone copy to HHRPWM.(A) CAT.Hyd,
One copy to DR(A) CAT.Hyd,

One spare copye
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Alloyed,.
Disposed of with Girections
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Ddsmissed.

i ssed as withdrawn.
issed for Default.
red/Rejected,
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